CENTRAL ADMINISTRATIVE TR
ALLAHA

Allahabad : Dated this 9t uary, 2002.

original appl 218 of 1996.

CORAM o
Hon'ble Mr, s. Dayal, A.M.,
Hon .ble Mro Rafi ddin J e

Hari Narain Shukla,
Son of Sri Ishwar Dutt Shu

presently posted as Unit C ger
(Grade Rs.1200-2040)/RPS),
Northern Railway, Kanpur C
(Sudhit Agrawal, Advocate)
Applicant

de Union of India throu
Ministry of Railways

tary

2, The General Manager,
Baroda House, New Le

11way.4

3, The Divisional Railw
Northern Railway, all

4, ' The Additional Railwa
Northern Railways, Al

5 The Senior Divisional
Northern Railway, All

Manager,

6. The Assistant Personn
Northern Railway, all

V)5

(Sri Avnish Tripathi, advoc

ndents
ORDER (
‘ By Hon'ble Mr, S. Dayal A,
This OA has been filed aside the

for issuaﬁce
to interfere

with the\applicant's working ering Manager

and to consider him for futuy




- 2 =
w.e.f, 14-8-1991, |

fholder
applicant

2. wWe have heard Sri sK
of sri sudhir Agrawal, couns

and Sri Avnish Tripathi, co e respondents.

ts has referred

he lettér of
n Railway,

3. Learned counsel for t
to the Annexure-l1 to the CA
the Divisional Railway Manac
Allahabad to the Chief Inspc
Railway, Kanpur being order
following effect :=

ng, Northern
M. to the

"Now when the cadre o
decentralised, they have to
their existing posts as the
experience during the last
assigned to them."

as been
to continue on
ed enough
the jobs

4. The Chief Inspector C
Kanpur was informed that S
H.N. Shukla were directed
reliefed from the Divisiona

thern Railway,
athi and shri
uty after being
Allahabad.

of the D.R.M.
r dated 21-11-96
« The order
»licant to join
allowing the
etc.

S. It appears that the a
was passed on account of t
in the OA in the case of t
passed by the DRM also per
his duty on the existing pc
consequential benefits i.e

6. In view of the orders
the OA has become infructuc
dismissed as having become

the respondents,
accordingly
5. No costs.
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